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should be built up in such a manner
that it helps industries which have
become sick due to demand recession;

(b) if so, what are the other sug-
gestions made by the chamber;

(¢) whether their suggestions have
been considered; and

(d) if so, to what extent Govern-
ment have agreed with their views?

THE MINISTER OF FINANCE
AND INDUSTRY (SHRI R. VENKA-
TARAMAN): (a) to (d) A gtatement
is laid on thé Table of the House.

Statement

(a) Yes, Sir,

(b) The Indian Merchantg Cham-
ber has made several suggestions re-
lating to indirect taxes. The more
important of them are ag follows;

(i) Necessary excise relief should
be provided to jndustries whlch
have become sick because of incfe-
ased prices of raw materials, con-
stant priceg of end-products and
demand recession,

(ii) There should be a provision
for rebate of indirect taxes borne
by raw materialy and components.
Further extension of ths tax credit
procedure may be considered, par-
ticularly to heavily-taxed items.

(iii) The purden of indirect taxes
on critical inputs Iikg — electricity,
steel ang cement should be mini-
mum,

(iv) Plant and machinery instal-
led in new undertakingg should be
free of customg and excise duties;
the production of such wundertak-
ings shoulg also be exempted from
excise duty for an initial stipulat-
ed period.

(v) Indirect taxeg should be in
the ascending order for (a) capital
goods, (b) raw materials and in-
termediates, (¢) goods of mass con-
sumption and (d) gurable consum-
er goods.
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(vi) Since 95 per cent of the reve-
nue ig derived from 40 commodities,
it may be considered whether the
remaining commoditieg should be
freeq from the excise net.

(vii) Relief from Central Excise
duty should be provided to indus-
tries set up i “backward areas.

(viii) The rate of Central excise
duty in respect of factories run
mainly with manual labour should
be kept at alower level.

(ix) Basic ang auxiliary duties of
customs need not be levied separa-
tely.

(x) No countervailing duty
shoulq be levied on imports where
similar products are not produced
indigeneously.

(xi) Highe; production incentive
scheme which lapsed on 31-3-79
should be revived.

_(C) ang (d) The above suggestions
will be considered alongwith other
pre-Budget representations,

Export of rice

1*200-A SHRI K. C. SEBASTIAN:
SHRI SHIVA CHANDRA
JHA.

Will the Minister of COMMERCE
AND (cIVIL SUPPLIES be pleased o
state: :

(a) what is the quanfum of rice
exported during the year 1979;

(b) what are the counfrieg to which
such exports were ef’feTBd during
the last two years;

(¢) what is the quantum of rice
proposed to be exported during the
year 1980; and

(d) what is the amount of foreign
exchange India has earned therefrom,
country-wise, during thm Zlast two
years? . :
fPreviously Starred Question No.

210, transferred from the 26th Mamh
1980.
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THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI Z. R. ANSARI): (a) Accord-
ing to the provisional figures availa-
ble, dquring 1979, the total quantity of
rice exported was 4,47,335 MT.

(b) and (d) A stafement i Taid on
the Table of the House. [See Appen-
dix, CXIII, Annexure No. 497

(¢) The quantum of pice to be ex-
ported is decided on the basig of avai-
lability of rice in the country, and
internal price trends.

Public undertakingg and corporations
showing decline in Industriaj pro-
duction

T%200-B. SHRI IBRAHIM KALANI-
YA: Wil] the Minister of FINANCE
be pleaseq to state:

(a) what are the names of the pub-
lic sector undertakings and corpora-
tions which showed decline in indus-
trial production during the last 3
years; and

(b) what wag the production rate
of such undertakingg and corporations
during the years 1975 and 1976 as
compared to that during the years
1977, 1978 and 19799

THE MINISTER OF FINANCE
AND INDUSTRY (SHRI R. VENKA-
TARAMAN): (a) and (b) A —state-
ment is laid on the Table of the
House.

i Statement — - -

Presumably the Honourable Mem-
ber js referring to the fall in produc-
tion of those public sector undertak-
ingg in 1978-79 ag compared fo their
performance jn {He previous years
and also by the production rate for
4 years, referred to in part (b) of the
question, he has in mind the percen-
tages of capacity utﬂlsatmn during
those years.

The detaily of the Name of Under-
taking|Unit, Major product, produc-

tPreviously Starred Question No.
?39 transferred from the 27th March,
980.
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tion in 1978-79 and 1977.78 re given
at Annexure I. [See Appendix CXIII.
Annexura No. 50] A compartive
picture of capacity utilisatigp for the
financial years 1975-76 to 1978-79 in
respect of those undertakings|units is
given at Annexure-I. [See Appendix
CXIII, Anexure No. 51]

Reduction in the strength of staff in
the Ministries

4789, SHRI DHARAMCHAND JAIN:
Will the Minister of FINANCE be
pleaseq to state:

(a) what are the details of the 10
per cent cut Government have imposed
in the staff strength cf the Ceniral
Ministries/Government Departments;

(b) whether it is a fact that direct
recruitment made to the administra-~
tive services through UPSC has never
been affected by the economy measures.
taken by Government in the recent
years; and ’

(c) whether the 10 per cent cut re-
ferred to in part (a) above would
apply to the direct recruitment to bhe
made to the administrative services
through UPSC?

THE MINISTER OF STATE IN
THrg MINISTRY OF FINANCE
(SHRI JAGANNATH PAHADIA):
(a) Instructions had been issued in
May, 1977 that every Ministry|Depart-
ment of the Government should con-
sider reducing their staff by at least
10 per cent of their existing sanction-
eq strength. This was one of the
varioug economy measures adopted by
the Government during the past years
for achieving reduction in non-deve-
lopment expenditure. No additional
reduction hag now been suggested,

(b) Yes, Sir. No ban has been plac-
ed on recruitment tp all” constituted
cadres through UPSC but restrictions
have been placed on local or ad hoc
recruitment,

fPreviously Unstarred Question No.
625, transferred from the 20th March,
1980.



